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Banaskantha have beenidentified for this pur-
pose. These are backward districts and the

Governmenthassanctioned Rs.3croreforthem.’

Now it depends onthe State Government how
quickly it spends this amount. if more funds are
asked for, we will provide more. He has raiseda
question about the industrial policy of Gujarat.
The State Government’s policy announcedin
1990is in consonance with the Central Policy.
This policy is meant for balanced industrial
development of all districts. Therefore, atarget
hasbeenfixed to provide employmentto 10lakh
people underthe Eighth Five Year Plan.

SHRI CHANDUBHAI DESHMUKH: Mr.
Speaker, Sir, lwould like to know whether the
Governmentintends to accelerate the rate of
industrial growth inthe tribal areas of Gujarat or
not. Despite the factthat the subsidy is available
on this ground industries are not being set up
there. lwouldlike to know whether Government
wants to set up industries there or not.

MR. SPEAKER: The Government's policy
isthereto setupindustriesintribal areas. isthe
Governmenttryingto give anyfillipto it or not?

SHRIMATIKRISHNA SAHI: Mr. Speaker,
Sir.Icannctgive aseparatereply forthis. Itneeds
to be considered separately. This is a State
subject. After the announcement of the new
industriai policy this is the responsibility of the
State Governmentto implement this policy.

MR. SPEAKER: All nght. Give him this
information afterwards.

SHRIHARISINH CHAVDA : twouldlike to
know the action taken about for settingup of the
growthcentres in Bananskantha. Atthe same
time | would like to submit that bankantha has
beenabackwarddistrict.

MR.SPEAKER: Thisis amatter concern
ingwhole of India.

SHRIHAVISINH CHAVDA' The conceptof
growth centre is a creation of the Central
Government. What steps the Governmentis
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takingtoachieve balanced growth?

SHRIMATIKRISHNA SAH!: lfyou wantto
know about the progress made inthe districts, |
willinform you after collecting the information
fromthe State Government. (Interruptions)

[English]

MR. SPEAKER: Please understandthatyou
are asking question about asmall unitinsome
district. This Minister is not likely to have that
information.

[ Translation)

You are not putting question even though
you understandit and atthe same time you are
not allowing others to put questions.

Investmentby KVIC

'684. SHRIMATISHEELA GAUTAM:
SHRIRAJESHKUMAR:

Willthe PRIME MINISTER be pleasedto
state:

(a)the amount invested by the Khadiand
Village Industries Commussion in various listed
andrecognisedinstitutionsin Maharashtra. Bihar.
Gujarat. Uttar Pradesh and Tamil Nadu upto
March 31, 1993:;

(b) the number of institutions in Uttar
Pradesh and Bihar which have been included
under direct list of the Commission during the
lastthree years: and

(c) the number of institutions to whom cer-
tificates have beenissuedin Uttar Pradeshand
Bihar during the period?

(English)

THEMINISTEROF STATE INTHE MINIS-
TRY OF INDUSTRY (DEPARTMENT OF
SMALLSCALE INDUSTRIESANDAGROAND
RURAL INDUSTRIES) (SHRI M
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ARUNACHALAM): (a)to (c). Astatementislaid
onthetable ofthe house.

STATEMENT

(a) The position of respect of the amount
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invested in various listed recognised and di-

. rectlyaided institutions of KVICinMaharashtra,

Bihar, Gujarat, Uttar Pradesh and Tamil Nadu
upto 31.3.93 will be known after the Annual
Accounts for 1992-93 are finalised. Hdwever, .
the positionason 31.3.92is asfollo

Amountinvested (Rs. in lakhs)

Name ofthe State Khadi Village Total
Industnies

Maharashtra 532.37 358.33 890.70

Bihar 244747 300.821 274829

Gujarat 346 3691 4037

Uttar Pradesh 6370.12 773.89 7144.01

Tamil Nadu 358322 1501.51 50.84.83

(b) The number of institutions in Uttar Pradesh and Biharwhich have been taken on the direct list

of KVIC duringthe last three years is as follows:

Name of the State Upto Upto Upto *
1989-90 1990-91 1991-22
’
Uttar Pradesh 159 407 569
Bihar 56 56 61

(c) As on 31.3.92, the number of institutions
in Bihar and Uttar Pradesh which were granted
khadicertificates are 123and 711 respectively.

[Transiation]

SHRIMATISHEELA GAUTAM: Gandhi’s
vision of development of Khadi and village
industries for the development of the country
seemstobe getting shattered due to nepotism. |
would like to know whether according to the
information of the Comptroller and Auditor General
of indiasome Organisations have misusedfunds
to the tune of Rs.41.55 crore on the pretext of

_ promotion of Khadi and villageindustries? Please

clarifyit. Secondly, please state the number of

-recognisedinstitutions of Uttar Pradeshinvolved

init? Has the Government curtailed the list of
Cottage Industries.

[English]

SHRIM. ARUNACHALAM: Inpart“B’ of
the mainquestion | have replied asto howmany
institutions have been registered in the past
threeyearsinU.P. We havecome to knowthat
alotofinstitutions have been registered. We are
going to giveinstructionsto the Commission not
toregister further institutions.
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[ Translation)

SHRIMATISHEELA GAUTAM: Theway
reply givenis not satisfactory.

MR. SPEAKER: A written reply has been
given. Youmust have readthat.

SHRIMATISHELLA GAUTAM: Itdoes not
containthe requisite information.

[English]

MR. SPEAKER: Please do notwastetime on
this; ask the second supplementary.

[ Translation]

SHRIMATI SHEELA GAUTAM: Colour
Televisionsarebeingmanufacturedinthe cottage
industry sector through khadi and Village
Industries Commission in collaboration with
KELTRON and UPTRON. This programme
shouldbe funded. At the same time the tenure of
the Chairmanis going to expire on 8 May. | would
liketo knowwhether the Governmentis goingto
give him any further extension of service?

[English]

MR. SPEAKER: Thelastpartofthe question
isnot allowed. Youmay reply aboutthe T.V.

SHRIM. ARUNACHALAM: Sir, | wouldlike
to say thatif TVs are manufacturedin the rural
areas, wearegivingassistance fromKVIC. After
the amendment of the Act in 1987, we have
included modemindustries also.

[ Translation]

SHRIRAJESHKUMAR: Iwould notlike to
go into the r'eply that was given by the hon.
* Minister. There is a certificate committee in
Khadi Commission which issues certificates.
The Certificate Committee sanctionedloans to
many fake organisations without issuing any
certificate. There isalotofbunglinginit. The
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Governmentinstitutions have beenlooted. But
the ruleiis that aninstitutions have been looted.
Butthe ruleis thataninstitutioncannotbe granted
loan without certificate from the Certificate
Committee. | would like to know, through you,
whetherthe Government proposes to conduct
any enquirvinto the affairs of institutions which
havebeengivenloas. Secondly, the daily stock
of Khadiandvillage industries is worth Rs. 15-
20 crores. Even the stock registeres are not
maintained by the Commission. |would like to
know whether the Government proposes to
maintain stock-registers inthe organisationin
ordertocheck bunglings onthis account. If so, by
whenitwill be done.

[English]

SHRI M. ARUNACHALAM: Sir, the hon.
Member is correct in saying that the certified
institutions alone canbe given KVTC aid. lfthere
is any specific complaint from the hon. Member,
|welcomeit. | willtake appropriate actiononthe
complaint.

SHRI HARISH NARAYAN PRABHU
ZANTYE: Mr. Speaker, Sir, the working of the
Khadiand Village Industries Commissionis not
very satisfactory. | know that no evaluation has
beendone by the Government.

Iwantto know whetherthe Govemmenthas
appointedany Expert Committee to review the
performance of the Khadiand Village Industries
Commission's programme and suggest
comprehensive changesinthe policy.

SHRI M. ARUNACHALAM: Sir,in March,
1993, there was a Convention of Khadiworkers
in Delhi. The hon. Prime Minister had attended
and addressed the Meeting. There, the people
hadraised certainissues, The Prime Minister
was pleasedto announce that a High-Powered
Committee under this Chairmanship will be
constitutedto look intothe grievances. itislikely
tobe announcedsoon. Any suggestion fromthe
hon. Members from any side of the House is
welcome.
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[ Translation)

SHRIRAMVILAS PASWAN: Mr. Speaker,
Sir. I hold that Khadi-gramodyogis the largest
institution that can help provide rural employ-
mentandalsotopromote theseindustries. ltwas
started by Gandhiji, but its objectives have not
been afulfilled. | have to submitwith great sollow
thatatpresentthere are 5lakhs 76 thousand 916
villages in the country and according to the
guidelines of the Planning Commission even if
one persons from each village is provided ten
thousand rupees then the Government would
require Rs. 57,600 crores. However, lastyear
this budget was only Rs. 900 crore andthis year
only Rs. 1100crore. Inthis context. | would like
toknow from the Governmentastowhat were
the main features of the Report of the Review
Committee which was constituted in 1985 and
which submittedits reportin 1987. Iwould also
like to know the action taken thereon.

|English]

SHRIM. ARUNACHALAM: Sir, Ramkrishna
Ayyar Committee had submittedits Report. And
onthe recommendation of the Committee, the
Acthadbeenamended. As faras employmentis
concernedsofar.the KVIC has reachedto 2.1
lakh villages. Our aimto reach the remaining
villages by the end of this century.

[ Transiation]

SHRIRAMVILAS PASWAN: Mr. Speaker,
Sir. Members of the House are curious to know
the recommendations of that Committee. Itis
such a big question. The Review Committee
Submitted itsreportin 1987. Since then 6 years
have elapsed and the Government has not
declaredeventhe main points of the reportofthe
Committee and has also not made clear the
actiontakenthereon. You shouldtell us atleast
afew points of the report.

MR.SPEAKER: Notall, but say oneortwo
pomits of the reports of the Committee.
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SHRIM. ARUNACHALAM: The Report of
the Committee had already beenplaced. Ontheir
recommendation only, The KVIC Acthadbeen
amended. They had recommended some other
things also viz. establishing a marketing
corporation . They are all underconsideration.

SHRIG.DEVARAYANAIK: We are happy
thatthe Governmentis spending a huge amount
on this programme but at the same time, the
Governmentis not very keen, whetherthe funds
hadbeen releasedproperly ornot. Some vested
interests in KVIC are swallowing money in the
name of Gandhi and Khadi. | want to know
whetherthe Governmentis reviewingall these
points. | also want to know whiter there is any
proposal beforethe Government toreviewallthe
previous events as towhathad happenedinthe
KVIC.

Isthere any proposalbefore the Govern-
mentfor proper utilisation ofthe Fundthroughthe
Khadi Commission?

SHRIM. ARUNACHALAM: As farasthe
establishment of the Review Committee is
concerned.  have already replied. The Prime
Ministeris reviewingit.

| Translation)

SHRI RAM NAIK: Mr. Speaker. Sir, Part
the number of new institutions registered. It
shows that in Uttar Pradesh there were 159
institutions during 1989-90 and during 1990-91
this numberwas 407. Itmeans thatthere was an
increase of 248institutionsinone yearandin the
following year there was an increase of 162
institutions. The number of new institutions
registeredin Bihar duringthe past there years
hasbeen onlyflvé. Mr. Speaker, Sir. generally.
registration of new institutions ismade through
the State KhadiBoardandthe disputed areasare
registeredthrough Direct List. The number 569
1s very high. thadcomplainedin this regard that
there is much corruption and last month when
this 1ssue was raised, the hon. Pnime Minister
hadinformed thatan enquiryinto twas conducted
the report of that inquiry was received only
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yesterday. Now | wouldlike to know whether my
complaint regarding corruption being practiced
inthe registration of directinstitutions hasbeen
foundtrue as per the inquiry reportor not? If so,
1would like toknowthe actionbeingcontemplated
by the Governmentinthis regard.

SHRI M. ARUNACHALAM: The hon.
Member has levelled certain allegations against
KVIC. As | said on an earlier occasion, the
additional security has gone into it. He has
submitted his report. He has said that the
production capacity of the three Dhradun units
was in doubt. It is also not beyond doubtful
whetherthatthe Dehradun units manufactured
theblanketsintheirown premises makeinguse
of eitherraw-wool procured by themor raw-yam
procured from their permissible units. Prima
facie. there seemstobe collusion betweenthe
advisor ShriSharma andthe office-bearers and
officials of the KVIC in tarming out orders for
barrack blankets on the three Dhradun unitsin
preference tootherunits. He has also suggested
thatthere is need forturtherdetailedinveshgation.

Was have instructed the KVIC to submit
theircomments within savendays. We have also
instructedthat KVIC be askedtotake stringent
actionandimmediately reporttothe Government
purchase will be given which has resulted in
suchmalpractice.

The Governmenthas nointentiontoshelter
any guilty person (Interruptions)

MR. SPEAKER: He has replied4o your
question .

(Interruptions)
SHRIM. ARUNACHALAM: | have saidthat
we have given instructions not register any

institution.

Sicknessin Small scale Industria!
Sector

'685. SHRI SYED SHAHABUDDIN® Will
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the PRIME MINISTER be pleasedtorefertothe
reply givenonMarch 24, 1993 to Starred Ques-
tionNo.417 andstate: '

(a) whether the Government propose to
undertake a census of small scale industrial
unitswith 1992-93 as the reference year;

(b) whether the incident of sicknessinthe
smallscaleindustriaisectorhas increasedduring
the lastthree years;

(c)the number of sick units assisted fromthe
National Enquity Fundsinceits inception andthe
total outlay involvedtherein;

(d) the number of such units assisted out of
the centrally sponsored Margin Money Scheme
with the total outlay thereon upto 1992-93 ; and

(e)thetime bywhich RBlis exceptedtoissue
guidelines to banks for the rehabilitation of such
units?

THE MINISTER OF STATE IN THE
MINISTRY OF INDUSTRY DEPARTMENT OF
SMALL SCALEINDUSTRIESANDAGRO AND

RURAL INDUSTRIES (SHRI M.
ARUNACHALAM): (alto (e). Astatementis laid
onthe Table ofthe House.
STATEMENT
(a)No, Sir.

(b) No, Sir. Acomparison of data on sick units
with number of registered SSl unitsforthe years
1990 and 1991 (latest available) does notreveal
anincrease Inthe incidence of sickness.

{c) According to Small Industries
DevelopmentBankof India (SIDBI). noseparate
data regarding assistance to sick units under
national enquity fundis readily available. The
assistance sanctioned and disbursedby SIDBI
underN.E.F.t0 S.S.1 units (Including sick SSI
units)during April. 1990toMarch 1993 (i.e. the
penod of existance of SIDBI) is as follows:





